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INTRODUCT.ION 
The \l in·t· torn tc nr Minl's n n ct Gc-o loK,Y prima ri ly loo k s a fte r t h e wo r k of 

m incm l ndm1nist rn tio 11 in the S tn tc- o f Goa. It regu lates th e grant of 
m in,·r,ll cPm-cssions th rou gh the e n force m e n t of th e p rov is ion s of the 
foll \'" ·in~ lt:~islntion s :-

l. The Mines n n d l\tinernls (Developmen t a nd Regula t ion) Act, 1957 . 
" The r-. tl\ tOR Act 1 q57 a n d MCR 60 regula te the grant / re newal of 

n.'eonnnissnncc pt' rmits . p ros pecting licenses and mining leases. 
J . Mineral Concession Rules . 1960 . 
4 . The Goa Min or Minera l Con cession Rules 1985. 
S. The Goa (Prevention of Illegal Mining, Transporta tion and Storage of 

M inernls) Rules 20 13. 

o . The !\ lines a nd Minera ls (Development and Regula tion) Amendment 
_'\c t 20 15 . 

Besides the a bove Act and Rules , the Directorate a lso enforces the 
pro\· isions of the Mineral Conservation and Development Ru les, 1988. 
The MMDR Act 19 57 a nd MCR 60 regulate the grant / rene\val of 
reconna issa nce permits , prospecting licenses and m ining leases. 

Mining h a s contributed substantially to the Goan economy in th e 
past. Apart from providing employment, it has a lso earned subs tantial 
foreign exchange for the nation , since most of the Goan ore is exported 
since decades. The Sta te of Goa is endowed with rich m ineral resources 
like Iron ore, Ma nganese ore, Bauxite e tc . Besides , there are minor 
minera ls like basa lt, la te rite, river sa nd, murru m , ordinary ea r th e tc. 
which are loca lly used as cons truction ma teria l. Sand extra ct ion activity 
was regula rized by granting sand pe rmit s, 458 permits wt> re i$suect . out 
of whic h 333 perm it s were rcnewect whic h were valid till l\t ny 20 18 . 
EXISTING SET-UP 

The Direc tora te of Mines & (, eology is h ead ed by a Director and 
assisted by Deputy Direc tors a n d presently ha s two sections namely 
Major Mineral a nd Minor Mineral. The Deputy Direc tors a re supported by 
Assistant Geologists, Technical Assista nts, Surveying Officer and Head 
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Surveyor for en force ment . Th e Direc tor of Mine <, f'.,,, Gc,Jlogy & De pu ty 

Directors are Offi ce rs from the Goa Civi l Se rvice cadre 

MAJOR MINERALS 

Th e work of minera l admini stration in respect of may>r mmer:3 lc; 
involve s th e following :-

1. Collection of revenue toward s royalty , dead ren t a nd <, u r face r f!nt . 

2 . Collection and compilation of statis t ical data of minerals. 
3 . Enforcement of the Goa (Preven tion of Illega l Min mg 

Transportation and S torage of Minerals) Rules , 2013 . 
4 . Other allied matters conn ected with m in ing. 
Work done:-

1. Validat ion of vehicle parameters like road tax, fi tn ess , Poliution 
Under Control (PUC), insurance is being checked from time to time 
and also the tampering of devices with reference to vehicle 
movement is monitored by the Department . Barge loading 
operations are carried out online. Rake transportation and 
monitoring and tracking of vehicles/machineries fitted \i.-ith GPS 
used for ore transportation operation is carried out. 

2. Auto debarring for over speeding as per the Directorate of Mines & 
Geology's Rules and Regulations. 

3. Integration with Mormugao Port Trust(MPT) and local Sponge 

factor ies. 
4. All the permits of import & export, transit & sale of m inerals 1s 

done online. Also processing fees charged for issuing permits 1s 

done by e-wallet. 
5. Public viewing web page for information on veh icle m ovement is 

made available to the general public on the offic ia l ·website of the 

Department under Vehicle Tracking System. 
6. Online submission of docum ents for verification a n d re newals a nd 

a lerts to truck owners for ren ewals / expiry of prim ary docum~nt ::- . 
7. Online payments for royalty and other payments fo r bo th Major 

and Minor m in e ra ls is gen era ted throu gh a challa n 1..>n li rw . 

Logistics, route d ensi ty ann lysis, a ut omati1.' s h u tdo\, n l) f 

weighbrid ges based on route density is also carried out thn)ugh 

online Ore Acco unlin g Sys te m . 
8 . J etty Stocks Monitoring and 1ogistin:, i~ mnin tn inc-·d th rough onli rw 

Ore Accounting System. Also every truc k wh ich is rt'g is te red wi th 
the Direc torate of Mines tv. (, eology is issued a Radio Frequency 

Identification (RFID) card with the truck de tails on it a nd can be 

utilized a t. the we igh bridges. 
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MINOR MINERALS 

The ,:-.•ork of minera l admini stra tion in res pec t of m inor m inera ls 

involves th e fo llowing:-

1. Gran t / ren e\\·a l of qua rrying leases . 

2 . Issue of t ransit passe s for moveme nt of min era ls . 

3. Minor minera l statis tics . 

4 . Enforcement for detection of illega l ex trac tion a nd tra nsporta ti on 

of minor minera ls . 

5 . Prosecution and compounding of offences . 

6. Revenue collection. 

7. Allied problems associated ,:vith working of qua rries. 

Work done:-

1. · Proposed for Amendment to Rule 4 7 initia ted to levy 
fees/import duty for minor minerals which a re being imported 
from neighboring States / from other countries. 

2. The check post at the entry points \1'rill be setup for e ffec tive 
monitoring of minor minerals which is imported from the 
neighboring states with training modules for the enforcement 
cell of the department. 

3. Frequent checks and inspections for minor minera l 
transportation to check the illegal activities a nd to preven t 
leakage of revenue. 

4. The sand permits/licenses will be issued once the 
environmental studies are completed and the extra ction sh a ll 
be binding to the environmental norms setup for system a tic 
and scientific sand mining. 

5. The proposal is also to implement the online m octuk for 
applying online for quarrying leases and qua rrying permits to 
fasten the process for granting a lease , to colh.'c t n:.'\·enut' / ci un~ 
with less human interference. Presently the online sys tnn fo r 
Royalty collection is in place. 

6. Illegal Stacks of sand are being se ized by this office n n ct the 
same are handed over to the Goa Stnk lnfrns tru\'tUrt.' 
Development Corporation Limited(GSlDC) fo Publi,· Wtlrks 
Department(PWD) for using the m a te ria l for (i ove1·nmt'nt 
projects. 

7. Point of Sale (POS) te rmina ls ore used a nd the d u ta gentTH. ted 
from them is in tegrated with Globa l Positioning Systt'm 
(Vehicle Tracking System) in s ta lled on the truck t; ge~cra te 
Schedule 3 & 4. 
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8 . Specia l a ttenti on was pa id toward s detection of illegal 
qu a rryi ng a nd tra ns port of minor minera ls . Du ring this period, 
raids were co ndu cted on 46 quarries where in illegal acti\·ity 
was carr ied ou t a nd in vest igations arc in progress . Similarly 
s urprise chec ks we re conducted along the road for illegal 
move ment of Mi nor min era ls and in a ll 101 t rucks we re 
impounded a nd a tota l a moun t of f .2 4 ,09,320/ - wac, collected 
tovva rds co mpoundin g of offences. Th e total rcvenu"~ collected 
on Mi nor m inera ls during the yea r (as on 3 1/03 / 2020} is to 
the tun e off .466. 10 lakhs. 

SCHEMES 

The Directorate of Mines & Geology is fu nctioning under Demand 
No .83 . The Major Head is 2853 - Non Ferrous Mining and Metallurgical 

Industries and 4853 - Capital Outlay on Non-Ferrous Min ing and 

Metallurgical Industries (Revenue and Capita l). 

There are eleven Schemes which are implemented m the 

Directorate, the details of which are given below: 

Major Head 2853 - Non Ferrous Mining and Metallurgical 

Industries 

1. Mines Development. 

2. Strengthening of Mines Department 

3 . Environmental Studies in Mining Areas 

4. Reclamation & Afforestation. 

5 . Moderniza tion of Mines Department. 

6. Welfare of Mining Affected People . 

7 . Committee fo r EIA Study fo r Iron Ore Excava tion. 

8 . Mineral Exploration and Field Investigation including Drilling. 

9 . Tribal Area Sub - Pla n (Schedule Tribe Developme-nt Pla n ) 

10. Other Expend iture Exh ibition . 

Major Head 4853 - Capit a l O u tlay on Non l•'t' t-rous Min ing and 

Metallurgica l Indus tr ies 

1) Capita l Outlay fo r Buildi ngs 
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During 2020-21 the work under this scheme will continue focusing on the following topics: 

a . Preparation of Min era l inven to ry . 
b. Conducting fi e ld work for geological mapping & collection of 

samples from the whole or part of deposi t fo r an ove rall approximation of grade . 
c. Evaluation of Minor Mineral potential. 
d. Assisting Flying Squads set up by the Government to monitor the 

mining activity in the state. 
e. Acquiring surveying instruments and necessary software and 

hardware is in process. 
f. Acquiring hand held devices for revenue collection on real time basis. 

g. Setting up check points and installation of C.C.TVs within the 
State and Radio Frequency Identification (RFID) at strategic 
locations. 

The scheme "Environmental Studies in mining areas": Under this scheme suitable measures are taken towards protection of environment and necessary safeguards towards disaster m anagement. The Directorate has from time to time inspected various mines a nd issued directions towards remedial and protective m easures . 
It is proposed to take up rehabilitation of exhausted mines with the­help of the mining companies. Feasibility of using water logged pi ts fo r pisciculture a nd other purposes will a lso be explo red. 

The scheme for "Reclamation & Afforestation": Under th is scheme the Direc torate follows up on the nen ·ssary reclama tion measures and Afforestation efforts made by the m ining companies . There are occasions of re-handling of the dum ps to expand tht> m in ing pits a nd hence these wastes h a ve to be re loca ted and re habilitated with suitable 
Afforestation. 
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The scheme for "Modernization of Mines Department". A 
dynamic website of Mines Depa rtment updates the members of the 
public about each a nd every importa n t issue con cerning Department of 
Mines & Geology . The de tails of e-au ction s a re made a vailable on the 
website. Software is developed by the Directorate of Mines & Geology m 
association with M / s. Megasoft Systems, Margao . 

"Committee for EIA Study Iron ore Excavation" 
The Hon'ble Supreme Court has constitu ted a Committee called 

"Expert Committee" in the year 2013 to conduct the Macro Environment 
Impact Assessment Study (EIA) on what should be the ceiling of annual 
capping of iron ore for the State of Goa considering its iron ore resources 
and its carrying capacity keeping in mind the principles of sustainable 
development and inter-generational equity and all other relevant factors 
& also on how the mining dumps in the State of Goa should be dealt 
with. 

A small amount of the budget has also been provided for the 
scheme called "Exhibition". From time to time requests were being 
received by the Directorate for taking part in the Mining Congress & 
other events which required the Directorate to take part in exh ibitions in 
order to showcase the developments of the Mining Industry in Goa. It is 
for this purpose, this very scheme called "Exhibition" was formulated. 

Due to turn of events and shortage of staff, the Directorate was 
unable to participate in the Exhibitions. However, instead the attention 
was shifted in focusing from the public & those engaged in mining and 
trading towards illegal mining and PRO rela tionships by way of 
promotional advertisements towards adva ncing consciou sness again s t 
illegal mining, preserva tion of environment etc . 

"Capital Outlay-Building" 
Maintenance of the office premises a nd any other internal changes 
required for better functioning of the Directorate is done by the 
Department. 
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ADMINISTRATION 

The website e-mines is developed to provide a better access to each and every important issue concerning Directorate of Mines an d Geology, which provide th e la test upda tes to the member of the public. "e-Min es" include module issuance of challans. 
The Department has installed and implemented the online Ore Accounting System which keeps to keep a track of daily production of all working leases and through the online trackin g of the VTS sys tem installed on all barges and trucks for major min erals regula tes all transportation for quantity against permits issued and for speed limi ts for road transportation. A Coupon/ GPS system has also been developed for Minor Minerals , fo r all minor minerals imported into the state . 

BUDGET 

As far as the Bu dget of the Directorate is concerned, Revenue Schemes are being implemented under the Budget Head 2853 and Capital outlay 4853 under Demand No. 83 for 2020-21. 

During the financial year 2019-20, total allocation of f .3102.31 lakhs, is provided for Revenue. 
For the coming financial year i.e . 2020-21, the Directorate has a total budget of~- 5165.10 lakhs allocated for Revenue and ~.20.00 lakh fo r Capital Expenditure. 
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lk111antl No. 81 MINI•:.\ 

Ah~trart of Major lltad, , ,",11 h-Muj111· ll«·ad\ , Minor ll u ul, an,I lfrtail«-rl fl, ·a,I\ 

Hl'\'1'1111( ' ( 'npitnl 

( 'harJ!1•d 

\ 'otr d 

Total 

ll<'ina nd , l\1ajor. Suh-Major, Minor 

and Dd :1il r rl ll ca rls 

TOT \ I . D F,1\ 1/\N D 

I ~~'i.1 . 4~S <) 

8.1 (Revenu e & Ca pital) 

Tor::tl Rc,·cnuc Expenditure 

2853 No n-Fl'rrous Mining and 

l\1ctallurgical lnclustril's 

02 Rr g11la1io11 and Development of 

:\ I in es 

001 Din,ction and Administration 

01 i\1ine~ Development (NP) 

(JI S;il a ri cs 

fl< c )vcrt i 111c /\l lowa ncc 

11 Du111c,1ic travel ex penses 

12 I "'L'l).!11 1n1vc l expenses 

I .< ( )I rill' cx pcn~cs 

02 Srrenj!thening of Mines Department 

(I') 

t I I \; 1 l;i r1e , 

11 l )< 11ne, t 1c tr ;1 vel cx pen,e, 

I , 01 r-,ce ex penw ~ 

14 l{cn ts, IC11 c, . ·1 ;i xc, 

2(, Advnti , ing ;1 11d 1'11b li c i1 y 

'il l Other charge, 

_'i < Ma jor Wurb 

03 Environml'nlal Studil'S in Mining 

Areas (P) 

O I S,ilarics 

--

S lf,S . I fl 

5 1(,5. IO 
' 

/\ l: t ual~ 

201 8 - 2019 

T Ollll 

2 

1371.58 

1371.58 

1371.58 

1371.58 

1345.95 

209.92 

I 87.88 

8.26 

13.78 

279.65 

1 I 95.60 

12.5H 

I _l)(l 

X. JCJ 

(1 J ()l) 

40.ti) 

40 .20 

--

20.00 

20.IHI 

Budget 

Es1imatcs 

2019 - 2020 

Tola! 

3102.31 

.1087.31 

3087.3 1 

3087.31 

3059.40 

360.J0 

300.00 

o. io 

10.00 

5.00 

45.00 

915 .00 

21< 0 ()() 

IO 00 

1()(1 

5 ()ti 

2.0U 

75.00 

70.00 

-
·1 "ta! 

--

'i lX'i . lU 

SI 8S. IIJ 

lfr vi, ccl 

f~ fimalc~ 

20 19 -2 ()20 

T ot::t l 

4 

2552 . .1 I 

2537.31 

2537.J I 

253 7.J I 

2509AO 

280.10 

220 ()(l 

0. 10 

IO. ()(l 

5 on 
-1 5 (l(I 

-4 6 :- .00 

}. ill llll 

Ill (h l 

< (l ( I 

~ ()(I 

~t1U .UO 

5. Ut l 

2.00 

55.00 

50.00 

Burl t!. l t 

f-.~ tin,a fl~ 

20 20 · 2fl2 I 

Tola ! 

5 

5 165. 10 

5 165. 10 

:- 16~. ltl 

3090. IHl 

I 

I 

11111 1 I 

J1l I 

-l :" , j 1 I 

I I ti l.tltl 

l11 tl tl 

I i i \ Ii i 

\ 111 1 

; l lt l 

5.tHI 

IJ9.0ll 

125 .00 



Dcina ncl No. 83 MINES 

Ahst rnct of Major Heads, SulH\1ajor Heads, Minor Heads and Detailed Heads 

(Rs . in lakhs) 

Actua ls Budget Revised Budget 
Dem a n d. Major , Suh- M ajor, Minor 

I 
Estimates Eslimalcs Es tim ates 

an d lll'tailcd ,lkads 2018-2019 20 19 - 2020 2019 - 2020 2020 - 2021 

I Total Total Total Total 

I 2 3 4 5 

11 l1 (111 1c~ t ic t r;1 vc 1 expenses 0 .2."\ 1.00 1 00 3.00 

\ > Olf 1rc npcn~cs 0 .20 2.00 2 .00 X 00 

<; () Ot hn cha rg. cs -- 2.00 2. 00 3.00 

04 Rcc hrnrntinn and Afforestation (Plan) IJ .57 2U0 22.30 57 .80 

0 \ S.1 \.mes U . 14 18.80 18.80 45.00 

I\ Dnrnest ic t \'.1\1( \ L'X r e1l Sl'~ - - 2.00 2.00 2.00 

I .1, Clrticc ex penses 04.1 1.00 1. 00 cum 
511 Other ch.1 rg.c s -- 0. 50 0 .50 10 00 

n~ l\1od erni snti on of l\1i m•~ Ocpa rtmcn t 4.97 157.00 157.00 257.00 
(Plan) 

1., I l!'flcc l' '(!)l'll~ c ~ 4 .97 5.00 5. 00 500 

2)-; 1'1 ,1 k , , 111 11;li Sen ice, -- 150.00 I 50 .00 250 ()() 

'i t\ ( )\ ii l'I l · \i;ll /c! l' ~ -- 2.00 2. 00 '.::.00 

0(1 \\ 'l'lf:-ll'l' of Mining Affr r ted Pl•oph• (P) 797 .85 1500.00 1500.00 >000,00 

'.',O ( ) tlin l·lrnrgc:,; 797.85 1500.00 1500.00 .1000.00 

09 Committee for EIA Studv fo r Iron Ore -0.64 30.00 30.00 ·"l.00 
E\Can1tion (P ) 

01 Sal.mes -- 8.00 8.00 8.00 

I .1, Office expcnses 0. 97 2 00 2.00 2. 00 

50 01her ch;Hg.cs - 1.61 20.00 20 .00 20. 0() 

102 Mineral Exploration 25.58 26.00 26.00 67.0U 

01 Field lnwstigation including Drilling 25.58 26.00 26.00 67.00 
(NP) 

0 1 Si1 \<1 r ics 25 .55 25 .00 25 ()() 66.00 

1.1, Office cxprn scs 0 .03 J.00 I 00 1.00 

796 Triha l Area Sub-Plan -- 0. 10 0.1(1 0.10 

01 Srlll'dnk Trihl· Oe\'e lopment Plan 
: 

-- 0. 10 0.10 0. 10 
(Plan) 

<;() ( )\her ch:irges -- 0.10 0 .1 0 ()I() 
i 

xoo Other Expendihire 0.05 1.81 J.IH 8.00 
I 

Ill ExhihiCion ( Pl :in) ; 0.05 1.8 1 1.8 1 8.00 I 

I 
I 

I , ( Jf'li cc ex penses i 0.05 0.31 0.3 1 ::.oo I 

I 

2<, .'\ dvnti~ ing and Pub licit y -- 1.00 1. 00 I .PO 



Ormand No. 83 MINF:S 

Abstract of ~iajor.Hca<l s, Sub-M ajor ll cacls, Minor ll e::id, and Det::i il Prl lf c;i rf , 

Actuals OU<J ge t f{ cv i~c d Bu d'.!t 1 

Dl'111 irnrl, l\ 'l ujor. Suh-1\'l:ljor, l\ 'linor Es tima te~ E~ l imall!\ 1., 1imar 1 \ 

I nnrl Dl'taikd ll l'a ds 20 18-2019 2019 - 2020 20 l 'J - 2020 211 2,, - 21,21 

Tota l Tota l ' T,,tal ·1 nt;i) I 

I 2 3 4 5 I 

<; () ( l thL'I ,·h ;11 !,cl'~ -- 0.50 ( I ~() . 
I 

I or :11 ( ·:1pital F ,p l'n rli tun' -- J 5.00 15 .110 211 IJIJ 

-tX<;, ( ·apital Out la\ on No n-Ferrou s -- 15.00 15.00 2<1J1 r, 

i\lining narl l\1l'b11lurgical In d ustries 

!iO Othl'r l\ l i11i11l-! :rnrl Meta ll ur~ica l -- 15.00 15.00 ]. IJ.(lft 

l11d11~tril's 

HOO ( )thl'r F-x pl' IHlil 11 rl' -- 15.00 1:-.00 21,_r111 

01 Building~ (l\ l inl's) -- 15.00 15.00 2n_r1q 

c; ~ I\ Li j1 1r Worl-:s .. 15.00 1.5. 00 -
C -
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PB-IV: PHYSICAL TARGETS & ACHIEVEMENTS 

During th e financial year 2019 -20 Budget provision of ~.15.00 

Crores was m a d e under the sch eme "Welfare of mining Affected People" 

for d isburs ing b enefits under Umbrella Sch em e and Debt Relief Scheme 

to provide financial relief to th e people residing in Min ing affected a reas 

due to closure of Mining Industry i.e. truck (tippe r) owners , who had los t 

th eir employment and borrowers in the mining sector who a re defaulters 

with banks. An amount of~- 14.61 crores has been a lready spent for this 

pu rpose durin g the financia l year 2019-2020 . A Budget provision of 

~.30.00 crores is made for th is purpose during the year 2020-2 1. 

However, as far as financial targets are concerned, it is submitted 

that this Directorate being a revenu e generating department the Sta te 

Government sets revenue collection targets for every financial year. 

The total revenue collected by this Directorate for the financia l year 

2019-20 was "· 11.65 Crores. Out of which royalty on Major Min eral for 

the year 2019-20 was ~- 5 .10 Crores . 

In the year 2014- 15 total 89 mining leases have been approved for 

grant of 2nd Renewal and where one mine lease is renewed for the firs t 

renewal period. All this leases were executed and valid till 21 / 11 / 2027 . 

As per d irection of Hon 'ble Supreme Court in Writ Petition No.435 of 

20 12 dated 21/4/12, the Government has is sued Notifica tion No. 

15/0 1 / 15 formulating the scheme called "Goa Mineral Ore Permanent 
Fund Scheme" for creation of a perma nent fund for protection of 

intergenerational equity by reserving 10% of sale proceeds out of the e­

auction and 10% of future sale/export price of Iron ore from the State of 

Goa. Government also started collecting Goa Mineral Ore Permanent 

Fu nd from the lease holder for fresh production. 
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Government of India Vide Notification dated 12/01/2015 amended 

the Mines and Minerals ( Development and Regulation) Act, 1957, 

wherein the State Government shall form a Trus t called "District Mineral 

Foundation" and an amount equivalent to 30% of royalty shall be 

collected from the lessee , which shall be utilised for the the benefits of 

the areas affected by Mining activities . An a mou n t of ~.97 .44 Crores 

(North Goa), ~.94 .52 Crores (South Goa), total (Goa Sta te) ~.191.96 

Crores has been collected as funds towards District Mineral 

Foundation from 12/01/2015 to 31/03/2020 and a n amount ~. 12.48 

Crores as National Mineral Exploration Trust was collected and 

credited to the Central Government Account. 
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DEMAND NO. 83 
PB-V (Personnel Deploye d under each Mino r Head / Prog,ramm et 

Minor Head / Programme 20 18 - 19 2019 - 20 2020 - 21 
(RE) (BE ) (BE) 

1 2 3 4 
2 853 - Non Ferrous Mining & Metallurgical Industries 

0 2 - Regulation & Deve lopment of Mines 
0 0 1 - Dire ction & Administration 

0 1-Mines Developm e nt (N. P. ) 
Group A 3 3 3 
Group B 9 8 8 
Group C 17 17 18 

0 2 - Strengthening of Mines Dept. (Plan) 
Group A 0 0 0 
Group B 5 4 5 
Group C 29 29 29 

03 - Environmental Studies in Mining Areas (Plan) 
Group A 0 0 0 
Group B 0 0 0 
Group C 6 5 3 

04 - Reclamation & Afforestation (Plan) 
Group A 0 0 0 
Group B 0 0 0 
Group C 2 2 2 

TOTAL 71 6 8 68 
102 - Mineral Exploration 

01- Fie ld Investigation including Drilling (N.P.) 
Group A 0 0 0 
Group B 1 1 l 

Group C 2 2 l 

TOTAL 3 3 2 

TOTAL : All Groups 74 7 1 70 

J 

I 
I 
I 
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I 

I 
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